
CENTRAI EIECTRICITY
REGUIATORY COMMISSION

& 8" Floor, Tower-B, World Trade Centre.
Nauroji Nagar. New Delhi-110029, Phone:23353503.

ul7lclFax : 23753923. Website : www.cerclnd.gov.in
al[bEeRltHo MB

NOTICE UNDER CIAUSE (a) OF SUB-SECT10N (5) OF
FIY ACT, 2003SECTION 15 OF THE

JSW Hr !HI Lo+r H +ann I x, i , ’h h gd
Jeet Singh Man, Qutub Institutional Area, New Delhi 110067 has

licence formade an
line(ri

(Procedureunder the Central Electflcitv Regutatiry
Licence and otherTerms and Conditions for grant of TI

2009 (hueinafter referred to asrelated matters)
;. b: aTransmission

Utility of India Limited vide its letter2.
ofafor the

the proposedto be ;ppliMnt

3. ia ii :rT:;rL-iI:t:ri£t available on the lewd. he Commission
wide order dated 2.8.2024 h Petition No has

the applicanton ljcenae topnposed tD issue a
schome as Iuted in para 1of the

above

} 14. A copy of the application, along wan its annexures and
endosures, made by the applicant for the grant af an tnter6tate

licenoe to JSW Hydro Energy Limited before the
can be accessed at are https:#www.jsw.in or

office by followinginspecbd by any person in the

5. N== is:YeS;eT?i pursuance ddause (a) of
(5) of Section 15 of the Act that or objections, if any,

on licence toto the I'S proposal b grant a
bythe applicant, as aforesaid, be sent to the

28.8.2024 at the above noted address. The lns or
objections recetvuI after the specified date shah not be

#,Jgb.34

e. The aBpi;aiion shali be taken up for tHe further hearIng by th
Commission on 29.8.2024. Any person who
objections may in his/her disuetion attend

Sd/no TA/DAshalt be paid bythe
(Harpreet Singh Pruthi}R a)

Secretary
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